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CENTRAL ADMINISTRAF IVE TRIBUNAL P )

L JABALPUR BENCH, JABALPUR
Caravs Building, 1S, Civil Lines, Post bag No. 6, JABALPUR- 482 001

........... e T oo Respondent ()

AcopyofthcORDERdated...........0 . ~..0..... .0 ... ... passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.
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16.12.2005

None for the applicants

Ma No. 494/2004 is filed by the respondents
in Op No. 494/2004, seeking extension of time
by 6 weeks to comply with the order passed by
the Tribunal &n 12th September, 2005 gmoxX in
the aforesald Op. For the reasons recorded in
the application the Mp 1s TPWM-
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